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(FeT )

1L
HaE, 18 S, 2026
AT (Geny) ATAFFw 2008 Fit &=T 20E F a8d

FT.3. 3385(31).— FT OEET F ¥ AfATHIH, 1989 (1989 FT 24) UF YA (HemyH)
Ffarfaw 2008 (2008 7 11) (T THH T8 THTT I ATAIT FgT TIT &) T &7 20 ‘F T ST
(1) % 3Tef9 ST, 9T % 99, JETET AW |, @2 3, IuEs (i) airg 02 fawaw 2025 § Jahriera
AT HLEHIT % A GATAT (Yo q1E) AT ATSG=AT Heqih F1.3M. 5548 (31) ardrg 01 fawaw 2025 (Rrr
THH THE THATT I ATALAAT gl AT &, FET I AT ° SUTER STt | AfAfEse st 47,
TERTY ST & TAqATA ol H 9T ¥ 9T 997, ‘a9t — qiee (A7 AqqHqS [EE) T2 JlSas
YeqATd” SaTas, STTeAv, YaeT ST T & (o7 STuterd g, UHT S{H 7 3717 i o 90 il Jroor
i ot |

3T, ST ATEAAT T I I<h ATAAAR a0l 1T 20- F il ST (4) F T < FH=E T
FATT “<. AW HEITY” 3T ‘T3 a1q” § A 03 SFadt 2026 T THT1era 6 37 o7 |

4682 GI/2026 (1)
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3T, AT SMET YT Ael g0 I 3i¥ 39 ¥ o= v 17 § o7 aerw stferardt g aaqame smaer
qa w R T g |

3T, I ATT=aH AT &=T 20-8 FT ITLTIN(1) F TIALOT H AT TTEHIT 7 a1 WAIE hiad
LA T Toqd LAl g |

qd: T hiad TLHIT, TAH TTEHET F 3T (LIS ITH B I A Ih ATAIH AT gT 20(3)
T ITLTT (1) BT TEed MFRNIT T TIRT FA g0, TG TTTUT FHXdT g o T8 IuTaes = 7 fafafase
i qats yae & forw it i STosfy |

AT g FT, g TEHE S ATAHIH T T 20-3 T ITERT (2) F ATELO H A ATIT FIAT §
T oIS § =8 ATAGEAT FOTRINT S I THA IUTTLT AT § fAtAtace gt 7+t fHes & 1=
BT hiad LRI | AAThd w9 & Hard gf SIrusr |

EEsl
AETY 5T & AATHTA [orel § TAqHTA, THE ST IHLEE AT & AR HFMT F S a1, TeHT
TSR AT AT AR, (YEITE) TEd Thed AATHTA, 6 AL [T T TRASET ‘el — qiae
(ATAT TAqAHTD TER) TS ATSIST LedeATen” 6 (o0 TSI ! SATTATAT SLH FT FLAAT AT IHh Lgd dierd
e s T g |
, it o 712%
3; t T | s f;j a%r%—fr a7 (3R
' FAFE | AW A TRy S
@3
TAFETE ALHT G,
HIAATETE ToRTe @ve,
1 AT AT <3 77 1 0.61 0.0338
AT AT TS,
THIE AT ST,
AT AT 3815
FOOIT HETT =107 TS
© TOHT HET TG,
S § £, | faefi om ==z,
2 % AT I[ATT TSR, 68 1 2.23 0.0268
TOHT AT T,
TUTE T T 38
YOHT HATT AR,
AT AT AT
3 T A T 74 ! 050 0.1052
23 g TS 1 0.63 '
TEATS AT Hidos,
4 , I 47 1 0.94 0.0224
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HILT =T TSI AT

, . 712%
a. | 3 ? 7/12 ¥ SIET AT | qIe AqER T | AT
k0 N T ATT e T SEET) a7 (3(.3<.
FHTH eIk
@A
FTST aT=AT AAAT,
TAT 94T H4Y,
ERECECIEIRCCES
5 R 46 1.05 0.0594
[ELEIGECCIE IR CERS
FHATATS IHTSIT
qqa<
6 srferTer ghorad srear 48 1.12 0.0949
7 ERIEIERIGSEEI 49 0.78 0.0387
8 W AR 49% 0.78 0.0422
9 1 50 0.43 0.0536
10 AU HIgT Aeglul 51 0.80 0.0339
11 FoherT AT aee 52 0.91 0.0283
12 NN 52 T 2.04 0.0853
13 I < IId 53 2.77 0.0250
15.59 0.6495
@3 (B( 3.
1 et gaeg we | 579 0.59 0.020
AT Fiear FaTe,
gfer Figar Fare,
ALY FigaT FT7,
2 AT AT FD, 53 & 1.67 0.270
THFT TIT F2TY,
THTE T1T FaT8
3 F.97.318 AT
g T FaTy
8 ) AT fraere g@ie,
3 N ‘E gfaor S gt 537 0.64 0.190
3 AT S
(@) B
4 ° W;; e 53 % 0.70 0.140
5 T THATSH TT 53T 0.80 0.060
TAETS AULTT HEF,
QTR ST HEF,
UNEEERICEE]
6 521 0.90 0.010
TEh, AehTaTs
TSI BIed,
CEEINERCRER =1
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) ) o 7112 %
a. | 3 b 7/12 ¥ SIET AT | qIe AqER T | AT
k0 N I I T ATT e T SEET) a7 (3(.3<.
FHTH eIk JUITAT
(3.
gifer g5
7 i 31T 1 3.74 0.030
8 ST ST ET e 18 1 0.11 0.020
9 ST ZAISIT G 219 1 0.34 0.010
10 sty fasrT i 26 % 1 0.31 0.020
11 QIR IERIIEEREE] 191 % 1 1.15 0.110
10.95 0.880
(3. B(.3<.
TIFTATS TITFTST .
1 SIS, AT 28/1/%1 1 1.57 0.010
AT for
GITE, AT
2 THTT G, 27/3 1 2.46 0.010
LI AT
IR RIS
AT TATHFL
3 © 29/1 1 2.13 0.070
ESIERELCEES
4 ° E 29/1 1 0.42 0.010
g E? ENREETY
5 S E Si e 22/3 & 1 0.88 0.010
IEZVESIER]
IEERCIEM ERED
6 Ty e, 22/3 % 1 1.93 0.040
IEEECIES
7 AT ALFL TFATL 23/2 1 1.42 0.005
8 T e 26/3 1 1.82 0.060
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HILT =T TSI AT

, § 712 %
g, | et T 7/12 % AR T | A afw qEER g | AT
k0 T il T AT e T T SEET) a7 (3(.3<.
ELIE] T Tt
(3.
T ST
TSTE, THT T
T(STE, 0TeT STHTET
9 BT, AT 26/2/% 1 2.02 0.100
FHLHT 13T,
HhraTS ST
TSTE, AR THA
Kkl
10 MG TTHATHT FeA ST 26/2/= 1 1.19 0.060
TLEFHTL LTSI
@, T fararsit
@, diomadr
foramTreT T,
11 AT AT 26/1 1 119 0.050
FIL, SE0TT
T AT
FEATOTLIE, TATT
e IR
17.03 0.425
g | Gaw)
43.57 1.955
I A (B.3<.) (3.3<.)

[®T. /. G197/WR-Nanded (Yavatmal)/Warwat+2 Vigs/20E]
AT FHIL IO, GeF Tt ATFRET (i)

MINISTRY OF RAILWAYS

(Central Railway)
NOTIFICATION

Mumbai, the 18th June, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 3385(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number. S.O 5548 (A) dated 01% December 2025 published in Gazette of India, Extraordinary,
Partll, section 3, Sub-section (ii) dated the 02" December 2025 (hereinafter referred to as the said notification) and
issued under sub-section (1) of section 20A of the Railway (Amendment) Act, 2008 (11 of 2008) (hereinafter referred
to as the said Act), the Central Government declares its intention to acquire the land specified in the schedule annexed
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to the said notification for the purpose of execution, maintenance, management and operation of Special Railway
Project,namely “Wardha- Nanded (via Yevatmal Pusood)” New Railway Line in the district of Yavatmal in the
state of Maharashtra.

And whereas, the substance of the said notification was published in daily newspapers namely “Namo
Maharashtra” and “Udyachi Baat” dated 3rd January 2026 under sub section (4) of section 20A of the said Act.

And whereas, no objections were received and the same have been considered by the competent Authority
accordingly orders have been passed.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its
report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose.

And Further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette; the land specified in the schedule annexed
hereto shall vest absolutely in the Central Government Free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
“Wardha- Nanded (via Yevatmal Pusood)” New Railway Line in Taluka-Pusad & Umarkhed Dist-Yavatmal Nagri
Section under Dy. Collector (Land Acquisition), Road Project Yavatmal the district Yavatmal in the State of

Maharashtra.
Total
Sr. Lz}n.d‘ Name Name of Landholder as per | Survey Lan.d area | Acquisition
No. acquisition | of the | Taluka 712 No. Holding | as per area
Case no. | village Method 712 (Ha.)
(Ha.)
Devkabai Laxman Kharade,
Sumitrabai Prahlad Kharade,
Dhondba Bapuji Dahale,
! Panchphula Bapuji Dahale, 77 ! 0.61 0.0338
Ramrao Bapuji Dahale,
Shamrao Bapuji Dahale
Krushna Sandip Chavhan Apak
Aai Reshma Sandip Chavhan,
Taribai Gulab Chavhan, Dilip
Gulab Chavhan, Pradip Gulab
2 Chavhan, Reshma Sandip 68 1 2.23 0.0268
Chavhan, Samrat Sandip
Chavhan Apak Aai Reshma
Sandip Chavhan, Subhadra
g < Gulab Chavhan
ie =k = Ramchandra Hamu Rathod 1 0.50
’ g s % [ Indal Hamu Rathod ™ [ o6 | 10%2
S S A Darubai Maroti Kamble,
4 g = Changunabai Datta Manwar 47 ! 0.94 0.0224
Kodya Waghya Manwar,
Yadya Waghya Manwar,
Jaywant Umaji Manwar, Sunita
> Uttam Kamble, Vishwas Umaji 46 ! 1.05 0.0594
Manwar, Kamlabai Umaji
Manwar
6 Avinash Harjivan Jethwa 48 1 1.12 0.0949
7 Mina Avinash Jethwa 49 Pai 1 0.78 0.0387
Mangala Nandkishor .
8 Patte%)aha dur 49 Pai 1 0.78 0.0422
9 Tukaram Narayan Isalkar 50 1 0.43 0.0536
10 Dattarao Mohan Chavhan 51 1 0.80 0.0339
11 Kishor Baburao Bodakhe 52 Pai 1 0.91 0.0283
12 Mandabai Anandrao Bodakhe 52 Pai 1 2.04 0.0853
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HILT =T TSI AT

Total
Sr. szn.d‘ Name Name of Landholder as per | Survey Lan.d area | Acquisition
No. acquisition | of the | Taluka 712 No. Holding | as per area
Case no. | village Method | 7/12 (Ha.)
(Ha.)
13 Bhagwan Shankar Bodakhe 53 1 2.77 0.0250
Total 15.59 0.6495
(Ha.) (Ha.)
1 Sunil Sukhdev Bhalerao 57 Pai 1 0.59 0.020
Sunita Kondba Katare, Pravin
Kondba Katare, Laxman
Kondba Katare, Bhagyashree .
2 Pratap Kudale, Sarikinradip >3 Pai ! 1.67 0.270
Katare, Prasad Pradip Katare
Apak Aai Sarika Pradip Katare
Dnyaneshwar Bhimrao Khond,
3 Pravin Bhimrao Khond 53 Pai 1 0.64 0.190
(Samaik)
4 S Aruna Shashikant Nagargoje 53 Pai 1 0.70 0.140
5 e -Q 3 Ganesh Numaji Patange 53 Pai 1 0.80 0.060
S ' Z
5 2 A Ratanbai Sheshrao Maske,
=\ Shankarrao Sheshrao Maske,
6 Govindrao Sheshrao Maske, 52 Pai 1 0.90 0.010
Alkabai Bajirao Hodabe,
Devbarao Sheshrao Maske
7 Parikshit Panjabrao Maske 31 Pai 1 3.74 0.030
8 Jayant Gyanoba Chipade 18 Pai 1 0.11 0.020
9 Shankarrao Hangoji Khond 21 Pai 1 0.34 0.010
10 Avinash Vijay Bhone 26 Pai 1 0.31 0.020
11 Gopal Govind Maske ;9; 1 1.15 0.110
10.95 0.880
Total | g (Ha.)
Devkabai J. Bhikaji Doiphode,
! Anusaya Raghunath Shinde 28/1/A ! 157 0.010
Gajanan Tukaram Kholgadge,
Dnyaneshwar Tukaram
2 Kholgadge, Suresh Tukaram 2773 ! 2.46 0.010
Kholgadge
3 Tejes Prabhakar Washimkar 29/1 1 2.13 0.070
Panjab Vishwambhar
4 Washimkar 29/1 1 0.42 0.010
) . . 22/3
5 E - Rohidas Galsing Rathod Pai 1 0.88 0.010
§ g g Kiran Dattatray Chidarwar, 2273
6 = § & | Dipak Dattatray Chidarwar, Pai 1 1.93 0.040
3 Arun Dattatray Chidarwar
7 - Sandip Madhukar Bachewar 2372 1 1.42 0.005
8 Sanjay Laxmanrao Banchare 26/3 1 1.82 0.060
Ganpat Amarsing Rathod,
Indal Amarsing Rathod,
Ramesh Amarsing Rathod,
9 Ganesh Amarsing Rathod, 26/2/A 1 2.02 0.100
Sulochana Amarsing Rathod,
Bhikibai Amarsing Rathod,
Aruna Ramesh Chavhan
10 Shekhar Ramlochan Kanoje 26/2/B 1 1.19 0.060
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Total
Sr. L:?n.d‘ Name Name of Landholder as per | Survey Lan.d area | Acquisition
No acquisition | of the | Taluka 712 No Holding | as per area
‘| Caseno. | village ) Method | 7/12 (Ha.)
(Ha.)
Narendrakumar Godhaji
Mukhare, Rajan Shivaji
Mukhare, Sanjivani Shivgoda
Patil, Sharadini Sudhakarrao
1 Kore, Aruna Chandrakantrao 26/1 I 119 0.050
Gadhave, Alka Shankarrao
Kalyansheti, Subhash
Sidramappa Mhamane
17.03 0.425
Total | 44a) (Ha.)
43.57 1.955
Grand Total (Ha.) (Ha.)

[F. No. G197/WR-Nanded (Yavatmal)/Warwat+2 Vigs/20E]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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